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No.  1375              Committee on External Affairs Branch  

 
 

SELECTION OF SUBJECTS 
 

The Committee on External Affairs (2019-20) have selected the following 

additional subject for detailed examination:  

“COVID-19 Pandemic – Global Response, India’s Contribution and the way 

forward” 

______ 

 

No. 1376     Standing Committee on Labour Branch 

 

Presentation of the Ninth Report of the Standing Committee on Labour on 

‘The Code on Social Security, 2019’. 

 

Members are informed that Shri Bhartruhari Mahtab, Chairperson, Standing 

Committee on Labour presented the Ninth Report of the Committee on ‘The Code on 

Social Security, 2019’ to the Speaker on the 31st July, 2020 under Direction 71A of the 

Directions by the Speaker, Lok Sabha.  

2. Hon’ble Speaker, Lok Sabha has permitted printing, publication and circulation of 

the Report under Rule 280 of the Rules of Procedure and Conduct of Business in Lok 

Sabha. 

______ 

 



 

No. 1377       Estimates Committee Branch 

  

Selection of subjects for examination by the Committee on Estimates 
 (2020-21) 

  

            The Committee on Estimates (2020-2021) have selected the following subjects 

for examination during the year 2020-21 :    

Sl. 
No. 

Subject Ministry/ Department 

1 Estimates and Functioning of National 
Highway Projects including Bharatmala 
Projects. 

Road Transport And Highways 

2 Review of performance of the scheme Khelo 
India. 

Youth Affairs And Sports 

3 Requirement of Human Capital & Physical 
Infrastructure to meet the growth of Civil 
Aviation Sector in India and Development of 
Airports in various parts of the Country. 

Civil Aviation 

4 Review of the Bharat Net Scheme and 
Broadband w.r.t. Last Mile Connectivity. 

Communications (Department of 
Telecommunications) 

 

5 Review of National Health Research Policy. Health and Family Welfare 
(Department of Health Research) 

 

6 Policy interventions for development of 
entrepreneurship: Challenges, global 
comparisons and solutions. 

Skill Development and 
Entrepreneurship 

7 Recent budgetary reforms for better financial 
management of government expenditure. 

Finance (Department of Economic 
Affairs) 

 

8 National Population Stabilization Fund 
(Jansankhya Sthirata Kosh) 

Health and Family Welfare 

9 Estimates and policy aspects of the Ministry 
of Development of North Eastern region 

Ministry of Development of  North 
Eastern Region. 



10 Need for alternate cropping patterns in 
drought-affected areas. 

Agriculture, Cooperation and 
Farmers Welfare 

11 Review of Performance of Pradhan Mantri 
Gramin Aawas Yojana. 

Rural Development 

12 Review of progress of all AIIMS. Health and Family Welfare 

13 Review of National Disaster Response Force. Home Affairs 

14 Review of Mandate and Functioning of 
FSSAI. 

Health and Family Welfare 

15 Clean Energy Research Initiative 
Programme. 

Science and Technology. 

16 Impact of Covid 19 pandemic on Budget 
Allocation and Utilisation on the various 
Sectors viz. tourism, aviation, hospitality, 
power,  etc. and steps for employment 
generation.  
 

Home Affairs 

17 Production of Electronic devices in the 
context of 'Atmanirbhar Bharat ' 

Commerce & Industry (Department 
for Promotion of Industry and 

Internal Trade) 
 

18 Review of Funds Allocation and Utilisation 
under MPLAD Fund Scheme. 

Statistics and Programme 
Implementation 

  

______ 

  



 

 

No. 1378        Public Undertakings Branch 

 

COMMITTEE ON PUBLIC UNDERTAKINGS -  SELECTION OF SUBJECTS 

  

The Committee on Public Undertakings have selected the following subjects for 

examination during the year 2020-21: 

  

A. Comprehensive Examination 

 

1.    Airports Authority of India (AAI) 

2.    Central Coalfields Limited (CCL) 

3.   Food Corporation of India (FCI) 

4.    NBCC (India) Limited 

5.    National Fertilizers Limited (NFL) 

6.    Oil India Ltd. 

7.   Bharat Heavy Electricals Limited (BHEL) 

8.   Hindustan Aeronautics Limited (HAL) 

9.    National Thermal Power Corporation Limited (NTPC) 

10. Hindustan Antibiotics Limited 

11.  IRCON International Limited 

 B. Horizontal Study 

 

12.   Review of Performance of Public Sector Insurance Companies 

13.  Performance under CSR by Power Sector CPSUs 

14.   Performance under CSR by Coal Sector CPSUs 

15.   Corporate Governance in CPSUs 



16.   Review of Performance of Steel Sector CPSUs 

17.   Review of Performance of CPSUs in Health Sector 

18.   Development and Production of Bio-fuel/Bio-diesel by CPSUs 

19.   Evaluation of Research & Development (R&D) activities of Maharatna 

 CPSUs 

C. Audit Based  

 

20.   Report No.5 of 2019 relating to Operational Performance of NMDC Limited 

21.   Report No.7 of 2019 relating to Marine Logistics Operations in Oil and 

 Natural Gas Corporation Limited 

22.   Report No.12 of 2019 relating to Assessment of Environment due to 

 Mining Activities and its mitigation in Coal India Limited and its 

 subsidiaries 

23.   Para No.3.2 of Report No.13 of 2019 (Compliance Audit) regarding ‘Loss 

 due to imprudent underwriting and lack of proper risk assessment’ 

 related  to New India Assurance Company Limited 

24.   Para No.3.4 of Report No.13 of 2019 (Compliance Audit) regarding 

 ‘Irregular Travelling Allowance Claims’ relating to Security Printing and 

 Minting Corporation of India Limited (SPMCIL) 

 

SNEHLATA SHRIVASTAVA 
Secretary General 


